
Next Hearing Date: 31-10-2025 

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI 

Original Application No. 270 of 2025 

IN THE MATTER OF: 

NEWS ITEM TITLED "CONTAINERS FROM 
 SUNKEN SHIP LIKELY TO DRIFT TOWARDS 
 ALAPPUZHA KOLLAM COASTS IN 48 HOURS 
: INCOIS" APPEARING IN THE HINDU DATED  
25.05.2025.. .…   Petitioner 

VS 

SL 
NO. 

PARTICULARS PAGE 
NOS. 

1. Report in OA 270/2025 regarding MSC Elsa 3 

shipwreck incident filed by the respondent 

 ( STATE OF KERALA ) 

1- 5

2. Vakalatnama  6 

MR. NISHE RAJEN SHONKER. 
ADVOCATE FOR THE RESPONDENT 

STATE OF KERALA 
CHAMBER NO. 317, C.K.DAPHTARY BLOCK, 

SUPREME COUR OF INDIA NEW DELHI-110001, 
MOB: 9811342057, Email Id: nrshonker@gmail.com 

Filed on: 07.10.2025        
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NEWS ITEM TITLED "CONTAINERS FROM SUNKEN S
HIP LIKELY TO DRIFT TOWARDS ALAPPUZHA 
KOLLAM COASTS IN 48 HOURS: INCOIS" APPEARING 
IN THE HINDU DATED 25.05.2025.
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